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 ‘Corporation  Limited,  Shillong,
 -for  the  year  1978-79  along  with
 he  Andited  -Acceunts  and  the
 Corimgits  *Y  Ahe  “Comptroller

 -8nd  Auditer  Generel  thereon.
 {Placed .in  .Library,.See  No.  LT-

 1524/8Q].

 (b)  (4)  Review  by  ‘the  Govern-
 ament  onthe  working  of  the  Na-
 tional  Hydro-Elettric  Power  Cor-
 zporatien  .Limited,  New  -Delhi,  .for
 the  year  1978-79.

 (ii)  Annual  Repost  af  the  Na-
 Wional  Hydro-Electric  Power  Cor-
 tporation  Limited,  New  Delhi,  for
 tthe  year  1978.79  along  ‘with  the
 Audited  Ascounts  and  the  com-
 aments  of  the  .Comptroller  and
 Auditor  General  .thereoen.  [Placet

 in  Library,  See  Ne..LT-  525/8Q].

 (c)  ‘<4)  HReview  by  the  Gov-
 ‘ernment  on.the  working  of  Water
 sang  Power  Development  -.Con-
 sultancy  Bervices  ‘(India)  Limi-

 thed,  New  .Délhi,  for  the  year
 x1978-79.

 (ii)  Aymudl  Report  of  the
 ‘Water  and  Power  Development
 Consultancy  “Services  (India)
 Limited,  New  Delhi,  for  the  year
 1978-79  along  with  the  Audited
 Accountg  and  ‘the  comments  of

 Whe  Comptroller  and  Auditor
 Genera]  thereon.  [Placed  in  Lib-
 rary.  See  No,  LT-526,/8D}.

 (d>  “iy  Review  ‘by  :the  Gov-
 ernment  on  the  working  of  the
 “National  “Projects  Construction
 Corpordtion  Linitted,  New  Delhi

 mas  up-te-date.  न

 (ii)  Annual  Repert  ef  fhe  Na-
 ‘tional  Projeets  Construction  Cor-
 poration  Limited,  New  Delhi,  for
 the  year  I978-79  along  with  the
 -Auditeq  Accounts  and  the  Com-
 ™ments  of  the  Comptroller  and
 Auditor  General  thereon.  [Placetl
 in  Library.  See  No.  LT-527/80}.

 (2)  A  copy  of  the  Central  Elec-

 “tricity  Authority  Regulationg  1979
 (Hindi  and  English  yersions)  pub-

 lished  in  Gazette  of  India  dated  the
 ’  LSB.
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 24th  December,  1979  issued  under
 section  4C  of  the  Electricity  (Sup-
 ply)  Act,  1948,  [Placed  in  Library.
 See  No,  U'T-528/80],.

 (3)  A  copy  of  the  Coal  Mines
 Labour  Welfare  Fung  (Amendment)
 Rules,  1980  (Hindi  and  English
 versions  published  in  Notification
 No,  G.S.R.  30(E)  in  Gazette  of
 India  dated  the  5th  February,  1980,
 winder  sub-section  (3)  of  section  10
 of  the  Coal  Mines  Labour  Welfare
 Fund  Act,  1947.  [Placed  in  Library.

 See  No,  LT-529/8)]0.

 [REPORT  ON  THE  WORKING  OF  MONOPOLIES
 AND  RESTRICTIVE  TRADE  PRACTICES

 COMMISSION  FOR  1978

 THE  MINISTER  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  P,  SHIV  SHANKAR):  I  beg

 ‘to  lay  on  the  Table  a  copy  of  the
 Report  (Hindi  ang  English  versions)

 pertaining  to  the  working  of  the
 Monopolies  and  Restrictive  Trade

 Practites  Commission  for  -  the

 period  Ist  January,  1978  to  the  3156
 December,  1978  under  section  62  of
 the  Menopolies  and  Restrictive  Trade
 “Practices  Act,  1969.  [Placed  in  Lib-
 rary.  See  No.  LT-530/80}.

 “INDIAN  TELEGRAPH  (2ND  AMDT.)  RULES,
 1980.

 THE  MINISTER  OF  COMMUNI-
 “CATIONS  (SHRI  C.  M.  STEPHEN):
 ‘I  ‘beg  to  lay  on  the  Table  a  copy
 of  the  Indian  Telegraph  (Second
 Amendment)  Rules,  1980  (Hind:  and
 English  versions)  published  in  Noti-
 fication  No,  G.S.R,  196  in  Gazette  of
 India  dated  the  18th  February,  1980,
 under  sub-section  (5)  of  section  7

 of  tae  Indian  Telegraph  Act,  1885.
 [Placed  in  Library.  See  No.  LT-531/
 80).

 ANNUAL  REPORT  OF  NaTIONAL  INSTrITuTs
 OF  PusBLic  FINANCE  AND  Poricy,  New
 DELHI  FOR  1978-79  WITH  STATEMENT
 FOR  DELAY  AND  HINDI  VERSION  OF  THM
 Report,  NOoviFicATrION  RE,  Exciaw
 EXEMPTION  TO  ZINC  OxipE  Noririca-
 3I0ONs  UNDER  CusTOMsS  Act,  1962,
 Manuva  Prapesm  Gzyerat  Sates  Tax


